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4 \ 4 CENTRAL ADMINISTRATIVE TRIBUNAL
4f - ALLAHABAD BENCH, ALLAHABAD.
- All ahabad, this the 22nd day of Nov.2001.
COLGAM : HON. MR. S, DAYAL, A.M,
HON, MK, BAFIQUDDIN, J.M.
CCA No. 85 of 2001
i in
O.As No. 80 of 2000.
Y ls Sri Suresh Kumar Gupta..... veses Applicant.
Counsel for applicant : Sri Hakesh Vema.
Versus
| l. 3ri V.K. Agrawal, General Manager, North Eastern Hajlway,
i" Gorakhpur.
2. Sri B.K. Jaidwal, Uiviéion Hailway Manager, North
1 Eastern LRailway, Lucknow.. ., «sss. Hespondents.
;5% Counsel for respondents : Sri A.V. Srivastava.
ORD ER (ORAL)
' 4 BY HON, MR, S, DAYAL, A.M,

This contempt petition was filed for alleged
willful disobedience of order dated 25.8.86 in O. A. No.80/00
by which direction were issued to the respondents to dispose

of representation of applicant dated 6.11.99 by a reasoned

and Speaking order. The respondents have filed counter
affidavit and have annexed order dated 2.4.0l disposing of

the representation of the applicant. Since the order has

been complied with, the contempt proceedings are dropped.

Notices issued are discharged,
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